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other trol\eyman was admitted in the 
General Hospital at Quilon for fur-
ther medical treatment. The Perma-
Dent Way Mistry was admitted in the 
Punalur Government Hospital. Both 
the inj ured are reported to be pro-
gressing satisfactorily. 

Ex-gratia payment to the next of 
kin of the dend and to the inj ured has 
been arranged. 

A Com!)11ttee of Officers ha~ been 
deputed to investigate the caUlle of the 
accident. 

Mr. Speaker: Where did the hon. 
Member get the information that the 
leolleyman had died? 

Shri S. V. Ramaswamy: Yes, Sir; 
'one of the trolJeymen succumbed to 
his injuries. 

Shri P. R. Chakraverti: Was there 
'DO signal there? How was thi. acci-
·dent caused? 

Shri S V. Ramaswamy: It was a 
-sharp curVe and the rules in regard 
-to the running of trolley On the track 
wer" not ubserved. 

1%"04 hr!l. 
" , ! 

PAPERS LAID ON THE TABLE 

.ANNUAL REPORT AND TIlE AUDITED AC-
COUNTS OF THE NEYVELI LrGNITE 
CORPORATION LIMITED 

The Deputy Minister in the MlDilI-
.try of Steel, Mines and Heavy Engi-
uering (Shrl p. C. Sethi): Sir, I beg 
10 lay on the Table a COPy each of the 
following papers: 

(i) Annual Report of the Ney_ 
veli Lignite Corporation Limited, 
N eyveJi, for the year 1962-63 
along with the Audited Accounts 
and the comments of the Com-
ptroller and Auditor-General 
1hereon, under sub-section (1) 
of section 619A of the Compa-
nies Act, 1!}56. 
_133 (Ai) LS.-4. 

(ii) Review by the Government 
on the working of the above Com-
pany. 
[Placed in Library. See No. LT-2650/ 

64]. 

12.05 hrs. 
DEMANDS FOR GRANTS-colltd. 

Mmr.;TR,· of COMMtit<ITY DEVELOPMENT 
AND CO-OPERATWN---eontd. 

Mr. Speaker: We will now take up 
further discussion on Demands foe 
Grant,s under the control of the Min-
istry of Community Development and 
Co-opera tion. Out of 6 hours allot-
ted, 20 minutes have been taken and 
5 hours 40 minutes remain. Shri 
Kapur Singh may continue hill 
speech. 

Shri Kapur Singh (Ludhiana): Mr. 
Sp"aker, yesterday I was at the point 
that democratic socialism to the 
c:hariot wheels of which the commu-
nity Development and the co-opera-
tive movement had been tied by the 
presen: rulers was a self-contradic-
tory term, and that socialism does 
not go well with democracy and thia 
was the reason why both these good 
movements had come to a bad end. 
The essence of democracy is that the 
process of discussion and study of 
evidence alone can reveal the right 
course of action for a community 
through consensus of opinion. The 
implicit postUlate of socialism, what-
ever i~s form, i, that the right 
course of action is already directly 
revealed to those in authority whose 
prerogative it is to enforce co-ordina-
tiOn on the members of a community. 
How can water and fire go together? 

The truth of the matter is that the. 
humanitarian and altruistic interest 
in the individual is completely alieR 
to socialist concept Or concern for 
the collective. But our Governmpnt 
must have democratic socialism and 
thus placed in tlhe doldrums of 
good movements, they have to carry 
forward, Was it Robert Louis Steven-
son who said that '\man does not live 
by bread alone, but he also needs 
cakhwords?" Paradoxi.cal Logic on 


